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managing these industrial houses 
ojf normalacy will prevail and whether 
the Government is keeping an eye on
such activities by big houses?

have been received in the Department 
of Company Affars in recent months.

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI JAGDAMBI PRASAD YA­
DAV) : (a) to (c). In the news item 
appearing in the Economic Times, 
New Delhi dated 10th March, 1979, 
reference has been made to the split­
ting up of the industrial houses of 
Jaipurias, Mafatlai and Rohitt. Ih 
the context of the MRTP Act, infor­
mation about any splitting up of a 
large industrial house is likely lo 
come to the notice of the De­
partment of Company Affairs only 
when an application is made by an 
undertaking which has already re­
gistered under section 26 of the MRTP 
Act as one to which section 20(a) of 
the Act is applicable, for cancellation 
of its registration on the grounds of a 
split up of the concerned house and 
consequent inapplicability of the pro­
visions of Section 20(a) of the under­
taking. No such indication is seen in 
the applcations for cancellation which
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Setting up of H.M.T. Unit in 

Hotiaipiir

6774. CHOWDHRY BALBIR
SINGH: Will the Minister of IN­
DUSTRY be pleased to state:

(a) whether there is an outstanding 
demand since long by the masses of 
Punjab that a H.M.T. Unit be installed 
at the .backward district of Hoshiarpur 
(Punjab);

(b) if so, the action taken by Gov­
ernment so far;

(c) keeping in view the cheap
labour and other facilities there,
whether Government will open a 
HMT Unit there; and

(d) if so, when and if not, the 
reasons therefor?

THE MINISTER OP STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAITI) : (a) to
(d). It is not possible for HMT to 
set up units in several backward dis­
tricts of the country. However within 
the constraints of finances and the 
production lines of HMT, HMT have 
to the extent possible been develop­
ing linked production lines in several 
parts of the country. In so far as 
Punjab is concerned, HMT is assist­
ing towards the establishment of a 
watch assembly unit at a location de­
cided in consultation with the Gov­
ernment of Punjab. This location is 
at Sahibzada Ajit Singh Nagar near 
Chandigarh.




